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CENTRAL ADMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD,

1

No.0.A,733 of 1999, DATE OF ORDER : 12,6, 2000

BETWEEN h

N.Hanumantha Rao Naik

S/c N,Akya Naik,

Senior Section Engineer (P,Way)/Construction,
Under Dy,Chief Engineer/Construction-II,
Divisional Railway Manager's Office Compound,
South Central Railway, Secunderabad,

eva Applit‘:ant
AND
1, The Secretarﬁ, covt, of India,
Ministry of Rallways, Railway Board,
Rail Bhawan, New Delhi,
2. General Manager
S.C.Railway, Rail Nilayam,
Secunderabad - 500 071,

3, The Chief Personnel Officer,
South~Central Railway, Secunderabad,

4, The Chief Engineer,
South Central Railway, Secunderabad.

5. The Chief Medical Director,

South Central Railway, S

Secunderabad,
6. The Sr,Medical Superintendent,

South Central Railway, Lallaguda,

Secunderabad,

ces Respondents

Counsel for the applicant : Mr.S.,Pamakrishna Rao,

Counsel for the respondents: Mr,N.R.Devaraj.

CORAM:?::
1, The Hon'ble Mr,Justice D.,H,Nasir, Vice-Chairman,

2. Th-e Hon 'ble W.R.Rangarajar" mn'ber CA).‘“"-

ORDER

R.Rangarajan, Member (A).

This O.A, is not listed today, However, counsel for both

d

parties submitted that this O,A, 1is similar to 0.3.73-,_2 of 1999

and hence this O.A, may be called and disposed of,
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2, As Such, the 0.A, is Called zng disposed of as under,

3, Heard Mr.S,Ramakrishna Rao for the spplicant and Mr,N.R,
Devaraj for the Ir'espondents,

4. ° This 0.A, is also disposeq Of as withdrawn for the reasons
Stated in 0.A,732 of 1999, which 1s disposed of today,

S. No order jis passed as to costs,

J\ﬁ\_il—————"_’Tiii; =SS
CR.P.angarajan)

CD.H.Nas:Lr)
Member (a) Vice-Chairman

T‘_
[
DATED THE 12TH JUNE, 2000

DICTATED v oPew coump T
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